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(e) Yes, rubber roller type huller. 
would produce less broken., but such 
hullers are not being made in thE' 
country at present. Besides, Sheller 
t7pe of mills are considered prefer-
able to hullers. 

C.D. Block at Khowai (Tripara) 

119. Shri D ..... ·ath .. Deb: Will the 
Mini.ter of Community Development 
IUIII Co-operatiOD be pleased to state: 

Ca) whether any Advisory Com-
mittee has been formed for the Com-
munity Development Block at Khowai, 
Tripura; 

(b) if so, whether all the members 
of the Tripura Territorial Council from 
that Block area have been includl-d 
in that Advisory Committee; 

(e) if not, the reasons threfor? 

The Deputy Mialster of Community 
Development UId Co-operation (Shri 
B. S. Ma.rthy): (a) Yes, Sir. 

(b) The two members of the Ter-
ritorial Council from the Block have 
been included in the Advisory Com-
mittee. 

(e) Does not arise. 

Baads In AprtaIa 

SM. SMi Duaratha Deb: Will the 
llinister of Health be pleased to state: 

(a) the total mileage of Agartala 
Wnwn roads; 

(b) the total mileage black-topped; 

(c) the steps taken to black-top the 
Harigange-Basak Road; and 

(d) the approximate date when t ~ 
work of black-topping of all the roads 
of Agartala town is likely to be com-
Pleted? 

The Minister of Health (Slarl Kar-
_karl: (a) 39'01 Miles including 
Janes and bylane •. 

(b) 5.15 Miles. 
(c) Preliminaries have been com-

pleted and the work is expected to 
be started within a few days. 

(d) The work of black-topping of 
all important roads of Agartala to1m. 
is expected to be completed within 
the financial year 1960-61. 

Cold Storace PlaDts 

191. Shri Hem aarua: Will the 
Minister of Food and AlrrleaJtare b<' 
pleased to staw: 

(a) whether it is a fact that Gov-
ernment propose to set up two cold· 
storage planls-one in Delhi and the 
other in Madras-for prpservation of 
fruits and vegetables; 

(b) if so, what will be the capacity 
of these plants; and 

(c) whether any date tor the sel-
ting up ot the plants has been fixed!· 

The Depnty MInIster of Apie1ll-
tare (Shri M. V. Krlslmappa): (a) to 
(c). The information is being collect-
ed and will be laid on the Tab!" of. 
the Sabha. 

12 Ius. 

PAPER LAID ON THE TABLE 
AMENDMENT TO INDIAN TELEGRAPI{ 

RULES 

TIle Minister of Transport and Com-
munications (Dr. P. SIlbbarayan): I 
beg to lay on the Table, under sub-
section (5) of Section 7 of the Indian 
Telegraph Act, 1885, a copy of Noti-
fication No. G.S.R. 1065 dated the 19th 
September, 1959 making certain fur·· 
ther amendment to the Indian Tple-
graph Rules, 1951. [Placed in Libr4T1/. 
See No. LT-1920/601. 

11 .... 1 hn. 

ESTIMATES COMMIT1'EE 
S!MCNTY-THIRD REpORT 

Sbrl Duappa (BangaIore): I beg to 
present the Seventy-third R.,port 01 
the Estimates Committee on 'Prepara· 
tion of Budget Estimates ot Public 
Undertakings and Presentation of· 
their Annual Reporl. and Aecounts to. 
ar i ~t  




